FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
CORONATION INFRASTRUCTURE PRIVATE LIMITED

RELEVANT PARTICULARS ]
1. | Name of corporate debtor Coronation Infrastructure Private
Limited
2. | Date of incorporation of corporate debtor 1% October 1997
3. | Authority under which corporate debtor is Regislrar of Companies, Delhi
incorporated / registered
4. | Corporate Identity No. / Limited leblllty [ U45201DL1997PTC089974
Identification No. of corporate debtor
5. | Address of the registered office and principal | Reg. Office- JSBA house, 1250 Ground
office (if any) of corporate debtor Floor, Dr. Mukherjee Nagar. G.T.B. Nagar,
North West Delhi, Delhi, India- 110009
6. | Insolvency commencement date in respect of | 17™ September 2025 (order received on 19"
corporate debtor September 20235)
7. | Estimated date of closure of insolvency | 16" March 2026
resolution process
8. | Name and registration number of the | Mr. Manish Agarwal
insolvency professional acting as interim | IBBI Reg. No- IBBI/IPA-002/1P-
resolution professional N00223/2017-18/10904
9. | Address and e-mail of the interim resolution | Add: 307, Prakash Deep building, Tolstoy
professional, as registered with the Board | Marg, Connaught Place, new Delhi- 110001
Email- vrregisteredvaluer@gmail.com
10. | Address and e-mail to be used for | Add: 307, Prakash Deep building, Tolstoy
correspondence with the interim resolution | Marg, Connaught Place, new Delhi- 110001
professional Email- cirp.coronationinfra/aigmail.com
11. | Last date for submission of claims 3" Qctober 2025
12. | Classes of creditors, if any, under clause (b) | Not Applicable
of sub-section (6A) of section 21, ascertained
by the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and

(b) Details of authorized representatives
are available at:

Web link:
https://ibbi.gov.in/en/home/downloads
Process Email Id:

cirp.coronationinfra@gmail.com

Physical Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Coronation Infrastructure
Private Limited on 17" September 2025.

The creditors of Coronation Infrastructure Private Limited, are hereby called upon to
submit their claims with proof on or before 3rd October 2025 to the mt;;r-mf‘f eSOyt

professional at the address mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person. by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of Authorised representative from among the three insolvency professionals listed
against entry No.13 to act as Authorised representative of the class [specify class] in Form CA.
- Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Manish Agﬁm:aif_ 5 |
Date: 21.09.2025 Appointed as interim Resolution professional ~
Place: New Delhi In the matter of M/s. Coronation Infrastructure Private Limited

IBBI Reg. No- IBBI/IPA-002/IP-N00223/2017-18/10904
AFA Valid up to 30" June 2026
Email: cirp.coronationinfra/@gmail.com
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unﬂﬂ FHAHESH EHMMH EAHK Head Office: 2nd & 3rd Floor, NBCC Commercial Complex, R:f::i?l'

ﬂg] adb MAX HEIGHTS INFRASTUCTURE LIMITED s
ofs ﬁ ]“dl‘] “ Bﬂ i k Regd. Office: S0-65, PITAMBURA, NEW DELHI110034 ClaSSlfledS

- _J (Scheduled Bank Owned by Government) Vardaan Khand, Gomti Nagar Extension, Lucknow-Z26010, | w0 erumsncan (FIT. ST 0T W) (A Gaversment of India Undertaking| CIN: LET1200L 158 1PLC1 1948]
! ! M SAEEIS f 1 | | E-Mail Id: es@maxhelghts.com Ph. No: 011-27314648, 27312522
POSSESSION NOTICE (Under Rule 8(1) of Security Interest (Enforcement) Rules, 2002) STRESSED ASSET MANAGEMENT BRANCH, NOTICE OF ANNOUNCEMENT OF RESULT OF E-VOTING/
1" Floor, Main Branch Bldg., Hazratgan], Lucknow-226001, Ph, 0522-2268988 REMOTE E-VOTING AT THE FORTY FOURTH [44TH) ANNUAL PERSONAL
Whereas, e T e —— GENERAL MEETING OF THE COMPANY
A | y ¥ . ’ "lgﬂﬂ- 50 m I" % ks o B mehin § P A [ - i
The undersigned being the Authorised officer of the Uttar Pradesh Gramin Bank (erstwhile Prathama UP sale Notice f ll-ﬁ-_;“ﬁi:&' ol 525 ;EL?:" e :%F;;;:Finlﬁﬂsgﬁfénﬂ? I’(':L\;Qll:hg:]o:{a/’c\)lvé g ggsglgmd
me”,: fﬂ?"zkn}uu;tfr ?ﬂecugfzfagnﬂg; i ggmnstrycum} of Financlalf.ﬂ.ssgts Elijnd Enl‘qrcerll'r;e sz Eﬁgur&wh E-Auction Sale Notice for Sale of Immovable Assets Under the Securitisation and {Managemanl and Administration) Rulss, 2074 and in compliance wilh Vihar,Sha,lkarpw:, Delhi-
nieras i [ _-::L . 54 o ) and in exercise o powers conferred under section 13( ]r@a_ W Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with applicable IHEguIa-Iln:nn_s of SEBI (Listing rﬂh-:gatu‘.ﬂs :an._j Dizclosurs 110092,have changed my
Hulg-& of the Security Interast I:Enfnrt::ament} Rules, 2002 issued demand notice on the date mentioned proviso to Rule 8(B) of the Security Interest (Enforcement) Rules, 2002 cﬁl‘fﬁﬂﬁﬁﬁfﬂ:?ﬁlﬁ ﬁ:Ef;pir;,f?frgfif'rﬁhﬂiﬁ'Em-'}.si‘f"p"%‘,‘a' Cme t’o Ashl Chauhan
againsl EIC:}I{I?IHI‘II E?nd stated hersin calling upon them to repay the amount within 80 days from the date of Matice is hereby given to the pulslic in general and in partcular bo the Borrower (=) and Guarantor (5) {:.u".il:'a“:"hﬁd provided Egvﬁhng: i;;-,;nguag Rm:'”:_-:?g E-Vating ra.;,|.|r;;|._-,1n.3
receipt of said notice. The borrower having failed to repay the amount, notice is hereby given to the borrower/ that the below described Immavable properies mortgagedicharged to the Secured Creditor, the bbb 10 Galst ihair yoteg: b Ol ey Spocick Redokitione: prosioksd 0040813084-8
guarantor and the public in general that the undersigned has taken possession of the properties described Symbolic Possession of which has been taken by the Authorized Officer of Indian Bank, SAM Branch n Notice of Forly Fourth (44th) Anpual General Meeting dated 121h I,LRAJEEV KUMAR,S/O-BALDEV
herein below in exercise of powers conferred on himvher under section 13{4) of the said Act read with rule 8 of Lucknow, Sactrnd Crodilor, wilt ba goio on “As lswhera 157, “Ag i whatin™, and "Whataver thers: .| | | Asguel, -2025 RAJ R/O-HOUSE.NO-80.BANK-
the Security Interest (Enforcement) Rules, 2002, The borrower/gurantor in particular and the public in hasis” on 27.10.2025 for recowery of f 1,70,59,980.00 {Rs. One Crote Seventy Lac Fifty Nine Thausand | - Tne Baard had appoinied Mr, Devender Singh, Propnstor af WsDavender | £ ol AVE LAXMI- ’
! hereb tioned not to deal with th rti d deali ith th A il b Nine- Hundred Eighty only) a3 on 18.09.2025 with further interest, costs, other charges and expenses.| | Singh & Assaciales, a peer reviewed Praclicing Company Sacretary Firm ’
general are hereby cautioned not to deal wi 8 properies and any cealings wi e properties will be thireon due to the Indian Bank, SAM Branch Lucknow, (UP) Secured Creditar, from:- a3 the Serutinizer for cordusting the E-Vesing! Remote E-Veting Process, NAGAR,DELHI-110092,Have
subject lo the charge of the Uttar Pradesh Gramin Bank (erstwhile Prathama UP Gramin Bank) for the 1. Mis Rahul Enterpsises & Co. (Partnesship Firm) Add 1. Rio : 22132 Jall Garden Road, Krantpurl | | e scnitinizer has caried it the scruling of all the electranic voles Changed My Name To RAJEEV
amounts and interest thereon, The borrowers attentions is invited to provisions of sub-section (8) of section Rasbared, Add 2. B 13/35 Krantipur Cokony Jail Garden Road Raebareli 229001, Add 3. Flat No. - A-42103, reicaivad - 1o - lasl daks of receict L. Thuraay: 18t Segtambie KUMAR DHAWAN Changed
13 of the act, in respect of time available to redeem the secured asset, Details of property where possession SulabhvAwas | Gomli Magar, Lucknow, ULP: 226010 2025 W 5:00 PM. and also he E-voling done at the AGM and has My-Father Name BALDEV RAJ
had been taken is as follows: Z. Mrs. Madhu Mishra Wo Mr.Andl Kumar Mishra (ParinesGuaranion), Address: 22032, Jail Garden Road, submetted his rapart on Friday, 19th Saplember. 2025 {0 tha Board of
T ; DHAWAN.My Spouse Name
Name of the Borrower/ Dutstanding AN A L e SO RCIon . Mg oy Old SEEMA.Changed My
iy e At Description of Inmovable PRRA 3. Mr. Rajesh Dwivedi S/o Mr, Narad Muni Dwived| (Pariner! Guaranior), Addrass : 240, Jattepur Uttari, | - | Basad on the Scrulinizar's Rapart dated Friday, 15t Saptember, 2025, | ¢ 0C " (0 - ceer )
Guarantori “5'”‘3_'3 gor Property g near Kali Mandir Gorakhgpur, U.P. 273015 the Board has declared the result as under: P
Branch Name | -B8-PRI NOUCe 4. Mrs. Damyanti Devi Wio Mr Narad Muni Dwivedi (ParinenMartgagor! Guarantor), Address : 240, s B articudars. of The. Hoso Moo T% of Total DHAWAN.
Shri Tejpal Singh &|All that part and parcel of the property consisting of | Rs. 7.35,338.60/- Jetimpur i, near Kol Bandy Gossidpon U P 273013 _ Me. |Valid Votes 0040813084-9
T ; as on 30.04 2025 « The specific details of the properties intended to be brought to sale through e-auction mode are cast In -
Shri Vikas Kumar|Plot (Now House), Mohalla Janakpuri, Pargana, | & sther charges enumerated below: favour of | |y Sukhdev (father of Prince)
(Borrowers) Tehsil & District: Muzaffarnagar; Area 63.07 sgmt. Date of Detailed description of the Property:- the s/o Bhajan Singh r/o E-41, 25

Resalutions sqg. yards, Raghubir Nagar,

. i | . g [ ! House 20240 ¢ 450, Village- ), Tappa- a, . _ ¢
Branch: Gandhi Enundgd As below: On the North by F’mpg-.rly n; Demand MNotice Ilaar:u an[.IHﬁm ﬂfn? [y -DHLI Mo CHE0 e1u al Gata No Iﬁlil“ ?'-.-'ukag:. Jatepur mlcar ), Tappa- Kasba 1 |ORDINARY RESOLUTION FOR ADOPTION OF| 89 86% Delhi-110027 have changed
Colony Muzaft Ram Singh On the South by: Property of Haji Wali AGAIER: Pl =ar JWhAl Sed DRIEELorMnpUn, AT <1700 56, ML Cramals Mos. Dawimt Devi | FINANCIAL STATEMENTS AND REPORTS OF THE
Olony, MuZallarnagar g y: perty J Wio Narad Muni Dwivedi, Boundaries: East: Govi. Road, West: House of Vanshraj. Nerth: Road, South: EOARD OF DRECTORS AND AUDITORS my name to SUKHA SINGH.
On the East by: Rasta about 7 feet wide On the West IEEScee i Road then Parti land of Shanti Devi JOARD OF | ubi o 00408130021
by:Houseof Chanirabhar AEEISN | ceRon nsniD- oo souny 0 T et R e
! LA, 4 = (DUM: b1 i
Date: 21.09.2025 Place: Muzaffarnagar Authorized Officer: Uttar Pradesh Gramin Bank QR CODE DIRECTCOR LIABLE TO RETIRE 8Y ROTATION
Bank E-Auction Document Proparty Video of Photos of 1 |SPECIAL RESOLUTION FOR ADOPTICH OF KEWSET | 08.83% -
Website B (Sale notice Location Property Property OF MEMORANDUM GF ASS0CIATION OF COMPANY
wwwindiinbankin]  TToDte _image) PURSUANT TO THE COMPANIES ACT, 2013 ~ BUSINESS OFFERS
= - = T ] T 49 29% . . f
tﬂ‘m—l ﬂ [ 5] Caﬂara Bal]k 55 Regional Office-1. Y gﬁ@#lﬁiﬁ%f?&?&ﬁ:ﬁhI%f;u;gﬁxplrfﬁ‘r' S gem:j'"e;re"aﬁle buyerfs _OL'mf’?rlt
iF 0 ik Lindinmhang ?‘1 & M G Hnad' ] F‘:LIQE'-IPINT TD THE :'DMFﬁ.HlEq .I'-'ll::.r 2':'13 o pro ucts - a range of Inaustria
} electrical-hardware, CNC
Agra 5 | SPECIAL RESOLUTION FOR RE-APPOINTMENT OF | 88,43% i 2, CNC
MR GOURAY (DEN- CA00B 128) AS AN INDEPENDENT machiners, heavy industrial
POSSESSION NOTICE (FOR MOVABLE/IMMOVABLE PROPERTY) b i gfﬁfiﬁ‘f‘;?;;g COMPANY FOR SECOND TERM machines, industrial valve-
Whereas, Lhe undersigned being the Authorised Officer of the Canara Bank under the Securitisation Acl and Contact Person: 1. Shri Ashish Jindal, Contact No.; 8337913078 5 |SPECIAL RESOLUTION FOR FIXATION OF | 98 40% §:§$L°aa'i|sr§f.°t2 (:;a ibﬁ::fr-
Reconstruction of Financial Assets and Enforcement of Secunty Interest Act, 2002 (Act 54 of 2002} and in exercise of Encumbrance an property Mot Kncwh | REMUNERATION GF MR, NAVEEN NARANG [OiN- . , g
powers conferred under section 13{12) read with rule 3 of the Security Inferest (Enforcement) Rules, 2002 issuad R Pri % 1.05.00.000.00 DODSSTOE) AS MANAGING DIRECTOR OF THE klchepware prod_ucts,_bulk buy-
demand natice calling upen the borrower/quarantor to repay the amount mentioned in the nofice along with interest EREDVE TIEE, Lt S COMPANY ers with sound financial back-
& expenses within 60 days from the dale of receipt of the said notices, EMD Amount it et 7 |ORDINARY RESOLUTION FOR ASPOINTMENT OF | 99.99% ground welcome contact-
The borroweriguarantor having failed fo repay the amount, notice is hereby given to the borrowerguarantor and the Bid ingreamental Amount : D00 : SECRETARIAL AUDITOR OF THE COMPANY 9879899867-7990208533
public in general that the undersigned has taken possession of the property described herein below in exercise of Date and time of e-auction Date 27.10.2025 Time 10:00AM to 04:00PM Bseid on ihe Above rapar of {he Scrubinizer, the resalution as sal gt in 0050274739-1
powers conferred on him/her under section 13(4) of the said Act read with rule 8 & 9 of the said Rules, The Bormower's Property ID No. IDIBE423202449 the Notice of d4th AGM of the Company dated $2th Aupust, 2125 are
attantion is mvitad to provisions of sub-section (&) of section 13 of the Act, in respectof time available, to redeam the Biddars are advised to visil the website (BAANKNET.com) of our & auction service provider PSB Alliance deemad to hava been duly approved by the members wilh raguisile
secured assels, The borrower/guarantor in particular and the public in general are hereby cautionad not 1o deal with Put. Lid. 1o participale in online bed, For Technical Assistance Please call B291220220. For Regestration maarity en Friday, 19th Seplember, 2025,
the property and any dealings with the property will be subjecl o the charge of the Canara Bank. The bormower's status and for EM D status please email 1o support BAANKNET @ psballiznce com The Results along with Scrulinger's Repart are avallable al ihe registered LOST & FOUND
attention is invited to provisions of sub-section (8) of section 13 of the Act., in respect of ime availlable, to redeem For propedy details and photogragh of the property and auction terms and condtions pléase visit |  Jafiice of the Campany. The same are also hosted on the Company's We, Mahesh Kumar Sharma &
tha sacured assets BAANKNET.com and for clarifications related 1o this portal, please contact PSB Alliance Pvi. Lid, Contact Wizhsite hiltps: wwew maxheights.com, on the websile of Skylne Financal Kusum Sharma owner of residential
: TDermand|Fo Mo, 8291200220, Services Privata Limitad, Registrar and Share Transfer Agant of the house no-337. G.M.P, single storey
P - and | "R Amoun : Campany: higs:iwww.skylinerta com and ane als avatable on the website S N0-aa/, 5.1, SINge Store
amgofBorowes/ | Description of Properties (Mol | prrourt | | B e aciees i ee Propor 10 b menboned b vl sarching forh popetinh || FREEY B M e, o s s, S
\ Dils = : Spe AE e o ey By the Order of the Board of Directors Ghaziabad U.P. The original
Branch: Kacherighat, Agra ave: 1803, . Flace: LUucknow Authorised Officer Far Max Heights Infrastucture lertsglq allotment letter dated-15.01.1982 &
Borrower- M's Shri Ram | 1. Residential House Property bearing on Khasra No. 121 situated & Gopal Vinar, | 43 | 3 bl Mg possession intimation dated-
Trating G“WE'—W- .F”}F'-'_ Matiza Sermri, Tehst and Dislrict Agra, Area- 8332 Sq mir, In the rame of Smt, | &5 = EdllT:f:EgE Place: New Delhi Company Secretary & EumpJI::ge D:HI:EIIF- ggﬁ?gﬁh(‘;?g (hEa.VFﬁ Rb eLeRn |\||(())'St
Shri Jayvear Singh Sio Shn | Kiran Devi Wio Shn Jayvesr Singh, Baunded as: East: House of Ram Duleri, West, | &8 | & Othe ! Date: 19.09.2025 Membership No, AB2205 20250000693081) has been
?jah! [rasg, Smi El'ﬂirl Desi | House of Sanjay, Morth: Rasta 107 Wide, Sauth:Field of Gopal Singh = 12 TARPETEY lodged). In case any party found the
Wil She Jayvesr Singh | 2 Plot bearing on Khasra No. 121 sduated &t Gopal Vihar, Mauza Semvi, Tehall and | above mentioned documents kindly
District Agra, Area- B3.61 Sq mitr.. in the name of Smt. Kiran Devi Wio Shei Jayvesr | ' return on the above said address)
s g AT ety Fpl : = Any use of these 2 documents will be
am gﬂu?dsﬂ:.. r:HEa;; rrcmr. of Munni Devi, West: Rasta 12 Wide, Norih tﬁ izl A O CI‘H Bank .ﬁ I=t'bh :: urmu - ;ﬂ 11;::“ E-AUCTION T
unil, South: Rasta 10 Wide e NOTICE
Branch: Rz h Maridi; Agra E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITISATION AND
Banawer- Ws Flew Foceat | ENT of Residential cum Commersial Buiding praperty situated at Piot No. 081 | 232 | 3 [93.50.918.93 RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
Through Iis Propriesor: Shri | part of Khasra No. 30 of vilage Abhaypura, Tehsd and Districim Agra, Ares- 16722 | =8 | =3 |70 1' READ WITH PROVISO TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 My client Anu Gupta & Arun Vijay Varshney
Merauddin Sia Shri Seatbuddn, | Sq mér. in the name of Shn Mesajucdin Slo Shn Shahbuddin, Shri Suhail Abmed | & | I:”h;' :;E::_Ii‘ﬁ Motice is haraby givan 1o the n;j}hlu; in- general and in particular to'the Borrower (5) and Guarantor(s) that the below describad avaling housing loan flom LIG HEL. Asaf Al
iy T [ T | . : ! [ iy : 5 5 L Immovable proparty morgapoed/cha d to tha Secured Craditor, the Constructive ! Symbolic sical possEssion o g ; h .
shri Merajuddin Slo 3hri | 8 Shn Shahbuddin, B‘ﬂunqﬂﬂ 2z East House of RE'J Kimar Desd, West: = = has been E:krl::n E‘:f thug Agumnrisergnﬂﬁicur of Canaras Bank, Secured Creditor, 1'I‘:.u'..ull b !'.I:I|d:lr oiri EA._: i \nu'hn-rl:lw =", g?:acskuri?d%ovgtho% orl(‘)oljronggts’l\loarig
Shanbraddin (knear's Fl"ﬂpﬂl'!ﬁ' Then Olker's F'[l]pﬂfl!ll Morth: Ofher's F'rl:ngeﬂ_‘,‘l South: Rasta “hs is what is", and "“Whatever there is” for the recovery of dues o the Bank. as per Demand Notice onder Section 13(2) situated agt South(}-\.ngrkali Exter’:siO}rQ. Village
5 00m Wide & Exil & Turther interaat theraon, charges and costs due (o the Canara Bank, as detailad in the iable bhakow. Khureji Khas. Shahdara Delhi gom M.
z Mame & Address of Amount dus Description of Tyese of| Resarve Price {Re) Joginder Kumar Dua. Mr. Manmeet Singh. Mr.
Date: 21-09-2025 Authorised Officer Borrowers & Guarantors 2 per notice Ra.) Properties Fovian | EMD 10% [R%.) Day Kumar & Mr. Kishan Kumar as per

After the death of Late Mr. Mahavir Parsad his

legal heir Ms. Anita Gupta owner of the said

| Borrowar- 1. Smt Pravesh Garg Wio Shn 20.31,944.56 | Residential House Mo. 491, Seclor 11, Pandil Deen D.a!,ral | o ; r;]rgr:frtay gsrper Will registered on 28.11.1995

- Rajendra Prasad Garg, 2. Shr Vishal |o o 39 o5 205 | Upadhayay Puram, Siandra Yojana, Agra, Area- 44,98 Sqmir, in | | 8 25,71,000/- In ths case SMC s not avaiable after the

Fﬁ? Agarwal, Add. of both- H, No. 1745 Saector | + gy & Other | the name of Smt Pravesh Garg Wio Shr Rajendra Prasad Garg, | E | 257 1ﬂll 'u_ death certificate hence we have proceeded

. ' 4 Avas Vikas Collony Sikandra, Agra, 3. Shri | Exp thareon | Bounded as: East House No 490 (Part), West Others Fropery, | S, itk ivedapid oty v

Can Fin Homes 'ﬁ’. Arun Bhardwaj, Add.- H. No. 33 Sector 11 Morth: House Mo 458, South: House No 492 (Par) o Fequest o kindly allow for the same so thatwe
1 i, R : :

e e meed  Branch Address: B-3,UGF, Deekay Tower,Vibhuti Khand, bnrutl Nag ; Avas ¥iras Colony Slkandra, Agra .Cf*’{’lﬁ;?,ﬁie‘i.ﬁ's"}{ﬁidéﬁii“,fir??s”‘havmg any
CIN: LES110KA198TPLCo0gsas E-mail id: lucknowi@canfinhomes.com, contact No. 0522-4065 25079125 Branch: Dehtora, Agra °Mere°|t3'3’ilh°r2.5a'd property please contact to
el LEa Rl dei ! o = | . : ;s x . j Neeraj Advocate Mob. No

DEMAND-NOTICE Borrower- 1, Mis Anil Bakery House Prop.- | 1577,130.85 | House In The Portion of Abadi Land of Khasra No. 667, 668 | w 9999792385 (Corp. Office: Gokul-1. A-602,
Undar Section 133} of the Sacurifiation and Raxtrmtrucion of Financlal Assets and 5 Ank Singh S0 S Refena Sngh. AG3- | 3102z Vilage Panwar, Teh Kiraol. Agra, Avea- 110.55 Sq mir, in the | ° 22,74,000/- Krishna Garden. Guimohar Garden, Phase-2.
Enforcement of HELII'HH Interest Act 2002 {EAHFAESI: .IEH.'I:-'IZ} read with Rule 3[1} of the Panwari, Ftl.ﬂtﬁ%tﬂ-., A.QI'E 2. Shri &Anil Eil‘lgh Sol 4 il & Oiher | HEMEE of Smi Mﬂ'ﬁfﬂ Devi Wio Shri Hﬂpﬂndrﬂ. Bounded as: East- -E 2 ET-MHJ__ ZRS{Bl‘??alnﬁﬁerélggﬁ?:m?:gﬂgﬁczzgrl]neﬁlsoe
Security Interest (Enforcement) Rules, 2002 (Rules) Shri Rajendra Singh, Add- 177. Panwan, | Exp themen | Property of Guddu, West- Property of Radhey Shyam, North- tﬂ' did e It Will be Presumed That the above property is
Whereas the undersigned being the Authorised Officer of Can Fin Homes Ltd., under SARFAES! Act and In :"’"f"""anll" AgEra. Sh Sﬁd Maﬁ Hovd ;"r":' Shri Road Less than 9m, South- Other House of Maya Devl Person s Having Ary Crm Whatsoeveronit
exercise of powers conferred under Section 13(12) read with Rule 3, issued Demand Motice under Section 13(2) EYELES -SHRg, = ¥ilage Fanwarl, PUKH RAJ (LIC HFL Panel Advocate)
of the said Act, calling upen the Borrowers / guarantors listed hereunder ‘Ehereinaﬂer referred to as the “said Kirawali, Agra
Borrowers"), to repay the amounts mentioned in the Notice, within 60 days from the date of receipt of Notice, as Borrower- 1. Mis Prachi Construction, Prop.- | 34, 67,613,411 | EMT OF Commercial Property, Shop No 3, Ground Floor, | o 76.44.000/
ﬁgdsﬂgﬂlrﬁgggsiﬂvu:ﬁeen retumned undelivered by the postal authorities / have not been duly acknowledged b SINAIEE S)Igh 2 SANGE SEal a0 K o 310008 | Carclian Thahel, (aoq atwet, Teiial ard. 2ttt E A8 bhbink PUBLIC NOTICE
the borrowers. Hence the Company by way of abu rril:riantgautin-n is effecting this publication of the l.:IErrbElru:Jl;:'l1:-ti1:1é'!r Himrear singh; Add - Ghogha- Dehildra, +=;111 ,E*'?:;r Agra, Area- 23.61 50 mir, in the hams.of _Eh” MH' Elﬂglh E 2,64,400/- Know all men by these present that my
{as per the provisions of Rule 3 (11). The undersigned has, therefore, caused these Notices to be pasted on the Sikandra, Agra, Add. of both- B Lewmanpur | =p leteon 15/o Shri Ranveer Singh, Bounded as: East: Other's | = client DAS JAGIR SINGH S/O
premises of the last known addresses of the said Borrowers, as per the said Act. Mata Mandir, Dehtora, Sikandra, Agra Property, West: 100° Wide Rasta, Narth: Shop No. 2, SULKHAN SINGH R/O HNO. 268,
As security for due repayment of the loan, the following assets have been morigaged to the Company by the South; Shop No. 4 f)AEI;Eﬁ UF&)/;gsh GTE kENCLHAV}l::,
respective parties as detaled below - as broken all the
Sr. N’Elr'l'lﬂ-pﬁf Borrowers! Guarantors |Amount claimed as DEEEJ'IFIHEFI of the Secured As=at Date of m E “ﬂ“‘ﬂ"l‘“ﬂ'ﬂn i 2&1'1% hm 11-“ m tﬂ 11m F“ m‘ Mhﬂ ﬂf5 "h dum mh 'ﬂ H“ Eﬂﬂﬂlﬁh ﬂ““] SKIISIOIII’SA;DEIIE}ZEBM;?SHI%XIS&}'IASGS;)E
No. with address Feha‘izﬁﬂd NPA EMD amount is to be deposited in E-Wallet of Mis PSB Alliance Private Limited (baanknet) portal directly or by generating the Chaillan therein to deposit S%GH:Sd I;is wifznar;lely SHOfB}IIIA
i e 4 P 4 W/O DAS PARHLAD because of their
1. |1, Satish Kumar Singh (Borrower)| Rs. 8,08,765/- [Properly Silualed Al House On|29.08.2025 o ENE) theaupih RTGSINEE t AR ancount decalis as wendonathin the said cliallan Befored? 102820, bad activtes, hishe lso debared them
2.Mrs Kiran Singh (Co-Borrower)| _ (Ning Lakhs | B 1M, ; Gizibant of aid. No. Note: 1. No interest will be claimed on the bid/subsequent amount. 2. Authorised officer is entitled to cancel the bid at any stage without petion. I¢ sy person amake. mnd
3. Raghupati Singh (Gaurantor), STEEW” H?.IL:EEEFE 4 |Distt-L ucknow-226005, Boun dar?egs-l assigning any reason whatsoever. 3. All charges for conveyance, stamp duty/GST registration charges etc., as applicable shall be borne transaction or have any relation with
S5-184 Sctor-H LDA Colony Sixty Five Only) [North: 8 Ft wide Road, South: House of by the successful bidder only. ;};zg;ntsli/iﬁiymﬂl }(]ioclltlélrtltm:ﬁ:ﬁ av
kanpur Road Lucknow-226012 As on EE Lﬁﬁﬂi‘;ﬂggfﬂﬂ?ﬁgﬂﬁg ?.EE-,EE Far detalls terms and conditions of the sale and participating in E Auction, please go through the website hitps:iibaanknet.com or Canara Bank's responsible for ant act of his son and
03.09.2025 Sm:ﬁaua C ; Website or may contact Recovery Section Agra Regional Office 1, Canara Bank (Mob. 9380402885 e-mail id recroagrai@canarabank.com) ¢ ' Su.
OR to the service provider M!S PSB Alliance Ltd (baanknet) contact detalls a). Karan Mod| (70167168557, karan@procure247 com) b).Vasu PUSKAR RAJ

2.11. Mrs, Geeta Singh (Applicant) |Rs.13,44,705.00 |Froperly Situated Al House on khasra no-[28.08 20235 Advocate
2. Mr. Chandra Pratap Singh {Co-| (Thirteen Lakhs {1574, \ill. Natkur, Pargana-Bijnor, Tehsil Faket () Dot Vs At IORFEad T com) ChiNo.E-613, Karkardooma Court,

Applicant) Fourly Four |z nistt | ucknow-226002, Boundaries:- Place : Agra Date : 21-03-2025 Authorised Officer Delhi-32

3. Dharmendra Pratap Singh| @ Looq0 2™ north: Others Plot, South: 190" Wide

(Gaurantor) Add-P.O. Chandrawal, Only) Foad, East: Cthers Plot, West: H20°-0"
Lucknow Vill-Matkur Bijnor Road As an Wide road
03092025 FORM A
* Payable with further interest at contractual rates as agreed from the date mentioned above till date of payment. PUBLIC ANNOUNCEMENT
You are hereby called upon to pay the above said amount with contracted rate of interest thereon within 60 days : - |
from the date of publication Dflﬁls notice, failing which the undersigned will be constrained to Initiate action under {Under Regulation 6 of the Insolvency and Bankruptcy Board of India

SARFAESI Act to enforce the aforesaid security. Further, the affention of borrowers / guarantors is invited to Insolvency Resolution Process for Corporate Persons) Regulations, 2016}
provisions of SE-EI.IDH 13(8) of the Act, in respect of time available to them to redeem the secured assets FOR THE ATTENTION OF THE CREDITORS OF

Sd/f-
Place: Lucknow Authorised Officer, CORONATION INFRASTRUCTURE PRIVATE LIMITED

Date: 20.09.2025 Can Fin Homes Ltd. RELEVANT PARTICULARS

1, |Mame of corporata debior Coronation Infrastruciure Private Liméted
2, |Dale of meorparation of comporale debtor |19 Chchabsar 1987

3, .ﬁ..th"ﬁlg.- undar '.'.-I'i'ch coeparate deblor is | Registrar of Companies, Dalhi

> DMI HOUSING FINANCE PRIVATE LIMITED T [Compora ey No  Liniied Lisbily [UAS2010L1SaTPTCIR9574

Express Building, 3rd Floor, 9-10, Bahadur Shah Zafar Marg, New Defhi - 110002 Tel.: +91-11-41204444, kenlification Mo of comarate debin
DM HOUSING FINANGE Fax: +91-1141204000, Email; mbul. gupla@dmihousinglinance.in  wiw, dmihoasinglinance.in 5. |Address of the registered affice and Reg. Cffice- JSBA house, 1250 Ground Floar,
nncipa affice {F any) of corporate Or Mukharee Nagar, &, TE, MNagar, North Wasl
E - AUCTION SALE NOTICE THROUGH PRIVATE TREATY (under SARFAESI Ac) AR Duirs Dl bl 0000,

E-fuction Sabs notice for-Sale of Immovable Secured Assats under Secueritisation and Recanstruction of Financial Azsets and Enforcerment of B, |Ensobvancy commancamant daba in 17" Seplemnbar 2025
Security Interest Act, 2002 rexd with proviso to Rule BiBy of Secunty Interest {Enforcement) Rules, 2002, Notice s herely given to the public in respect of corporate debioe {ordar racerved on 197 September 2025)
ganarad and fo tha Borrower's and Guaramtars in particugarn, by the Autharizad Officar, a5 mentioned balow, that (he PHYSICAL POSSESSION of the 7. |Estimated dabe of closure of insslvency [ 16% March 2026
isnder mentioned properties mortgaged o DMI HOUSING FINANCE PRIVATE LIMITED (Secured Creditor) had already besn taken over under resgarlibion process
provisions of section 13 {4) of the Securitisation and Reconstruction of Financial Asset and Enlorcement of Security Intergst Aot 2002 on 14th B, |[Name and registraban numbir of e N7, Mamiah Aganw
Movamber 2024 Whereas the Secured Craditor acting through its Autharized Dfficar, in axercise of its powers under Section 13{4) of Securitization B ¢ ; e
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI), will put the below mentioned property o E- Iehotvancy professinnat acin) a5 inlanm 'E’El_?‘aﬂ' e o
Auckion for recoverny of undar mentionad dues and Surther imterast, chargas and costs efc. Tha propedies ara being sold an “AS 15 WHERE 15 resalution nmfegsm.rml - 'EE“IF'&"}'DE"P'NDEH'?Q_W' 14710804
WHATEVER THERE 15 AND WITHOUT RECOURSE BASIS ™ 25 such sabe is without any kind of warranties and indemnities 8, |Address and e-mail of the insarim Add: 307, Prakash Deep buikding, Todssoy
Inzpection Date & Time: 04/ 1002025 at 17:00 AM {0 03:00 P Date & Time of e-Auction: 10/ 12025 a0 17:00 A3 10.07:00 PR ressalution profassional, s registered with [Marg, Connaught Place, new Dethi- 110001
Last Date of submission of BidEMD: 0771002025 a1 04:00 P the Board Emai- wirenisieredvalueriipmal.com

Rs. 10. |Addrass and e-mail 1o be vsad for Add: 307, Prakash Deep building, Tofstoy

Name of Borrower Outstanding Amount Details of Secured Assets

Reserve Pricel EMD 10% corespandzncs wilh the interi Marg, Connaught Place, new Dethi- 110007
ressatulion prafassianal Ernal- cirpcaranalioninira ggmad.com
Late. Surill Kumar 5/o Lat. Arjun| In Loan Account No. HFCOO0NZ34365) "Awasia Flat No. UG 07, LLG., Upger o e gnp, | 4 ggop 11, |Last dale for submission of tlaims 3 Qclober 2025
La! (beéng Deceased) Through|and vide Application No. GGEOS933| Ground Floor, Right Hand Side. Awasiyal ™5 r R -
b ! ; Plot Mo, 9. Situated At Khasea Mo, 1302 1&  |Clesses of creditors, #any. under dausa | Mot Apphcable

it's Legal Reprasetative [ Legal | Rs. 23,02 849 (Rupeas Twenty- L o ; ;

Heir Sunita Kumari W/e Late.|Three Lakh Two Thousand Eight| Awasiya Colony, PN. Vihar, Hadbast {B) of sub-section (GA) of section 21,
Sunil Kumar Hundred and Forty-Nine Ondy) as-on| Gram, Loal jout Of Chakbandl), Pargana astertaned by the intenm resclulion
Sunita Kumar Wio Late. Sunill 188k Dec 2023 & Tehsil Lond, Distl Ghazishad, Utlar professianal

g | Loni.. Di skt e
Kuiinar {Co-Barrower) jiliiin Pradesh 2011(:2" 13. |MNames of Insolvency Professionals Mot Applcable
Terms & Conditions: identified 10 act as Authorised
1. Sabethrough Private Treaty will be on "A% 15 WHERE §5 BASIS" and "AS |5 WHAT IS BASIS". Reprazentalive of craditars in a class

{Thrae namas far each cass)

2. To the best of knowledge and information of the Authorized Officer, there |5 no encumbrance on any property. Howeves, the intending P e -
bidders shoubd make their own indapendent inguiries regarding the encumbrances, title of property put on auction-and claims: rights/ 14 |{a) Relevant Forms and Wb ik hips:iibhi.pov.inianiome downloads
s’ affacting tha proparty, prior o submitting thair bid. The e-Auction advariisemant does net constitute and will nol be deemed to (b} Desalls of authorized representatives | Procass Email 1d
constitute amy commitment or any reprasentation of the bank. The property i& being sold with all the éxisting and fulure ancumbrances ara evailabia al cirp:coranationinfra@gmeil.com
whether known or unknown ta the bank, The Authorized Officer’ Secured Cradivar shadl not e responsible inany way forany third-party Prysical Address: MA
claims’ ighls! dues'oidsanding statutony fasTaxas alg, |".||:|1_||:13 i hirely givien that the Mational Cmapan,- L aw Tribunal has orderad the commencameani

3. |Eshall bo the respansiibily of the bidders 1o inspect and sabisty temselves aboul thaassal and specilication belara submitting ihe bid. Tha of a comarate inschvency resolufion process of the Coronation Infrastructure Private Limited on
inspection of property putonauction will be permitted to interestad bidders at sites as mentionsd against each property description 17th September 2025,

4. The asseds will not ba sodd helow the Reseree Price,-The Autharized Offecer is not bound to-accept the highest offer, and the Authorized The cradifors of Coronation Infrastuciuna Private Limited, are hereby callad upon to submi their
Elrlil;ur'has‘.hu ab=solide right to accept or reject any ar all ofler{s) or adjoumn/ pestpone’ cancel the a-Auction without assigning any reasan claims with proof on o befera 3rd October 2025 1o the inferm resalstion professional at the
thereat, _ il

&, The EMD of successful bidder shall be retained lowards part sale consigeration and the EMD of ensuccessiul bidders shall be refunded ?uhgr:f,:gzg,hggﬁt:?fgﬁ;ﬂﬁm'w;r claims with proof by electronic means only, All other

wrthin 7 warking.days from tha data of suction. The EMD shall not bear any interast, The suctessful bidder shall have to deposi 25% of tha
Saka price, adsusting the EMD already pasd, imamedialaly beogn the same &y or nat fates thannext secking day and the $alance 75% of tha
sate price within 15 days from the date of confirmation of sale or such extended period as agreed upon in writing by-and sosshy at tha
discretion of the Autharizad Officer,

B, Theinerastad partiss may contach tha Authaneed Ofhgar tor furlher detasty’ clantications and for submetting thes application, Tha details af

creditors may submit the caims with prood in person, by past or byelectonic means

Adinancial cradror belenging 1o & class, &5 listed against the enindNo. 12, shall mdicate s choica
of Authonsed represantaliva from among the thres insohvency prafessionals listed against antry
No. 13 10 act as Aulhorisad rapresentative of the class [specily class] in Form CA. - Mot Applcable

1 Authorized Officer are a5 Tallows: Mr. Rahul Gupta Singh, Mobile Mo: 9211111430 & e-mall 10: rahul gupta@dmibousinglinance.in Submission af false o misteading proofs of claim shall atiract penalfies.

7. The purchaser has to bear all stamp duty, registration fee, and other expenses, taxes, dubkes, soclely dues in respect of purchase of the Sdi-
proparty Manish Agarwal \

B, The alorasaid Barrower's” Co-borrawar’s atlention 15 invifed e provisions of saction 13(8) of SARRAEST Act Tor redemplion of secured Appointed as interim Resolution professional \\ FI N A t : IA L E x P R ES S
assels mantioned baresnabove by tendefing the alore manbaned sutstanding duees togathar with all costs, charpes and expengas Incurred In the matter of Mis. Coronation Infrastructure Private Limited
by the bank before the zale of secured asset within 15 days from the date of this nofice failing which the assats will be soidas perterms and IBEBI Reg. Mo- IBEHIPA-0DZ/IP-NO0223/2017-18/10904 Read to Lead
conditions mentionad above 84/~ (Authorised Officer) Date: 21.09.2025 AFA Valid up to 30th Juna 2026

Place: Ghazlabad, UP  Date: 20th September 2025 DM Houging Finance Private Limiled Place: New Delhi Email: cirp.coronationinfra@gmail.com

epaper.financialexpres&:mn‘. . New Delhi
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